1 Oral Answers

RAJYA SABHA

Friday, the 13th May, 1994 23rd
Vaisakha, 1916 (3aka)

The House met at the eleven of the clock,
THE DEPUTY CHAIRMAN in the Chair.
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THE MINISTER OF STATE IN
MINISTRY OF WELFARE (SHRI K. V.
THANGKA BALU): (a) No, Sir.

(b) Do not arise.
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SHRI K. V. THANGKABALU: Madam,
the Government of India, in the Ministry of
Welfare or in the Department of Woman and
Child Development, do not have any specific
schemes for widows and destitute women.
(Interruption) .
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SHRI K. V. THANGKABALU); Please listen
to me. I have said that there is no specific
programme or scheme for this section of the
society. However, widows, destitute women and
their children who are in moral danger can b,
accommodated through the scheme of Short
Stay Homes under the Department of Women
and Child Development. This scheme is under
the Department of Woman and Child
Development. It is an on-going scheme. Under
this scheme, destitute women and children are
accommodated and they are getting benefits.
There are grants-in-aid given to voluntary
organisations for establishing Short Stay
Homes. This is a socialised scheme providing
counselling, psychiatric and rehabilitation
support to those women and girls who are in
moral danger or who are facing mental disorders
as a result of mental problems, sexual abuse and
social ostracism. Further, the Department of
Woman and Child Development has another
programme known as the Socio-Economic
Programme which covers destitute women,
widows, chid_ ren and backward women and
physically handicapped under this programme,
in the Seventh Plan, a total number of 2,270
units of production-cum-employment centres,
yielding employment opportunities to over
34,000 needy women and destitute persons,
were provided with financial assistance. During
the year 1998%94, about Rs. 4.50 crore was
released to 502 units to benefit 4248
beneficiaries. During 1994-95, the Budget
provision '"m for this ... (Interruptions)’
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to Questions 4

THE DEPUTY CHAIRMAN: There is a
specific question. Mr. Minister, you may say
that these are the present programmes for the
benefit of women, widows, destitutes and
others. The specific question of Mr. Igbal
Singh is whether there is any programme
specially for those who were killed by the
terrorist activities or who were killed in the
bombed blasts or communal riots. Is there
any programme for them? If there is no pro-
gramme, then you may say that you will
consider it.

SHRI K. V. THANGKABALU: Madam, I
am coming to that point. There is an in-built
capacity in this programme to adopt this
section also. But we do not have any specific
pro-* gramme at the moment. But we will
certainly consider this programme in future.

THE DEPUTY CHAIRMAN; That That is
a good answer. That is better.
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SHRI K. V. THANGKABALU: Madam,
our point of view is that there is no
discrimination between one place and
another place ™d between one section and
another section. But the State Governments
are adopt. ing these proposals and as and
when the State Governments want, we, with
a view to supporting the State Governments
in this regard, would like to have a uniform
policy so that they will get an equal amount
of money as and when some incident of this
nature occurs.

THE DEPUTY CHAIRMAN; I think now,
no question arises out of it because he has no
answer. (Interruptions) The point is, I know
that all of you have got the questions but the
Minister has no programme at the moment.
He committed in the House...
(Interruptions)
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SHRIMATI MIRA DAS: The Ministry
should have some programmes.

THE DEPUTY CHAIRMAN: They are
on-going programme. But the Minister said
that when there are on.going programmes and
if they do not come under that head, he can
form a special programme. The Members say
that he should form some special programme.
(Interruptions) Then, I will go according to
the names which came to me and not like
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this. Gujral Saheb, I will go accord
ing to the names which are before
me. If the Members want to ask
questions on the subject for which the
Minister has no answer, then they
candono............
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SHRI K. V. THANGKABALU); M&dam,

this falls under the Department of my
colleague. ... (Interruptions) ...
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THE DEPUTY
no; let her reply.

CHAIRMAN: No,

THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPART: MENT OF
WOMEN AND CHILD DEVELOPMENT
(SHRIMATI BAS-AVA RAJESHWARI):
Madam, Deputy Chairman, my hon. colleague
has already told you about the Short Stay
Homes. Except Short Staly Homes, we don't
have any ether homes like widow homes or
destitute homes, but wherever necessary, we
have been to such places. When there Was a
natural calamity in Latur, we did send our
people there and we did carry out a survey of
the widow and also the children who wert
abandoned. We have implemented the whloe ,
programme and rehabilitated the widows as
well as the children. At pre- . sent we do
not have such a pro-
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gramme, but  as regards the Short Stay Homes,
they take care of these destitute women, as
stated by the hon. Minister of Welfare. At
present we have got a total number of 256
Short Stay Homes and a total number of 7,710
beneficiaries in the country. Apart from this,
we are having so many programmes for the
ladies-Condensed Courses for Education and
Training for Adult Women, Socio Economic
Programme—which has been implemented by
the Social Welfare Board grants-in-aid to
voluntary or-, ganieations through Central
Social Welfare  Board, National Credit
Fund for Women, Mahila Samrid-dhi
Yojana. And we are running the Income
Generation Programme for women which
will  definitely give employment to women.
Madam, these are the programmes which wo
are presently having.
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SHRIMATI BASAVA RAJESH-WARI:
Madam Deputy Chairman, I think, the
Suggestion given by the hon. Member has
to be considered,
and we will try to consider, as stated by the
hon. Minister of Welfare already. At present,
Madam, as I have already told you, the Short
Stay Homes would take care of all these
things. Apart from that, we have got Old Age
Homes also wherein such women are being
given shelter in old-age.
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SHRIMATI BASAVA RAJESH-WARTI; If

any NGO; are interested in establishing such
homes, we are prepared to give grants to
them. At present, we have no specific pro-
gramme like destitute and widow homes, but
if they want to start, we will consider.
(Interruptions)

THE DEPUTY CHAIRMAN: 1 am
calling according to the list of name
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that I have with me. If the Members still want

to put supplementa-ries OR this question, on
answer is going to come over and above what
has come; so, let us go ahead with the Table
of the House. (See below).
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THE MINISTER OF STATE IN THE
MINISTRY OF WELFARE (SHRI K. V.
THANGKA BALU): (a) Yes, Sir.
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(b) A statement is laid on the Table of
the House. (See below)

(c) Doeg not arise.

Statement

Targets fixed under the various Central ami Centrally sponsored Scheme for
initiated for the Welfare of SCI ST, Handicapped persons and Weaker Sections of the Societies.

fll.No. Name of Schzme - 1993-94

B t Allocation Physi
ﬁ‘,‘;’.mm yical - targets

Scheduled Custey Development

[ Special Central Assistance . . . 273.00 %26.42 Lakh Families
2 Contribution towards the Share Capuaj of .
SC Devl. Ceorp. of State . 22,00 5.90 Lakb Beaeficiar-
acies
3 Natiogal SC & ST Fimance and Devclop- :
ment Corporation . 21.00 5,000 thousand
Beneficlarics,
4 Liberation & Rehabilitation of Scavangers 73.20 51,000 Scavangers
5 Post-Maitric Scholarships for SCs & 8Ts . 72.40 18.30 Lakh Scholars
& Pre-Matric Scholarship for Chikiren of thoss : '
epgaged in oncleam ocoupation ., 14.00 2.80 lakh Scholarships

7 Girls Hostelsfor 5Cs . . . 6.00 XU Hostels  10,50p
Girks
8 Boys Hotsls for SCs » . . . 6.90 230 Hostels
12.000 Boys
9 National Qverseas Schorirship Scheme | 0.76 30 Scholamships 9




